IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 10.12.2025

Case No.

Fee

1 |B. K. SAHOO [99780/2025 |10.12.2025 |WP(C)/31366/2025 |10 | lc |
2 |s. MISHRA  [99783/2025 [10.12.2025 [WP(C)/33803/2025 |10 | c |
3 |P.PANDA 199797/2025 [10.12.2025 |CMP/1968/2025 o | c |
|4 |M.MISHRA 199798/2025 [10.12.2025 |CMP/1128/2025 I c |
| |cyanNENDRA ‘ ' |
5  |CHANDRA 99807/2025 |10.12.2025 |CRLREV/911/2025 |10 C
SWAIN
6 |H.S.PAIKRAY [99813/2025 |10.12.2025 |CRLA/534/2025 10 | c |
|7 |HK MOHANTA [99836/2025 [10.12.2025 [BLAPL/11530/2025 |10 | c |
'8 |L D PANDA  [99837/2025 |10.12.2025 |CONTC/5824/2025 |10 | c |
M/S.MANAS ‘ |
9  |RANJAN 99840/2025 [10.12.2025 |CONTC/5859/2025 |10 c
PRADHAN
|10 |S MOHARANA [99846/2025 |10.12.2025 |WP(C)/33281/2025 [10 | c |
11 |s MOHARANA [99847/2025 [10.12.2025 |WP(C)/34154/2025 |10 | c |
‘12 P ORNNA KU ‘99848/2025 ‘10.12.2025 WP (C) /34197/2025 ‘10 ‘ ‘c ‘
13 |G C BARIK  |99854/2025 |10.12.2025 |ABLAPL/13510/2020 |7 | oo
14 |1 panDa 199856/2025 [10.12.2025 |[WP(C)/11237/2016 |10 | SR
115 |s NAYAK 199857/2025 [10.12.2025 |[WP(C)/17955/2021 |10 | SR
16 |S NAYAK 199860/2025 [10.12.2025 |[WP(C)/17794/2021 |10 | SR
117 |s pasH 199861/2025 [10.12.2025 |[WP(C)/27693/2023 |10 | SR
118 |S SAMAL 199863/2025 [10.12.2025 |[WP(C)/31823/2025 |10 | SR
19 |s sAMAL 199864/2025 [10.12.2025 |CMP/1210/2025 10 | SR
20 |P K MOHANTY |99865/2025 |10.12.2025 [CMP/1103/2025 10 | SR
21 |L ACHARI 199868/2025 [10.12.2025 |ABLAPL/743/2025 [10 | v |
22 |8 iy 99873/2025 [10.12.2025 |ABIAPL/13682/2025 7 U
23 [ 99874/2025 [10.12.2025 |ABLAPL/11759/2025 7 U
24 [ 99875/2025 [10.12.2025 |ABLAPL/9944/2025 |7 U
25 | Ty 99876/2025 [10.12.2025 [WP(C)/22940/2025 |7 U
26 |A. K. 199877/2025 [10.12.2025 WP (C)/22951/2025 |7 | o




IMOHANTY |

A. K.
27 | HANTY 99878/2025 [10.12.2025 WP (C)/22965/2025 |7 U
A. K.
28 | Ly 99879/2025 [10.12.2025 [WP(C)/23098/2025 |7 U
A. K.
29 |l nanTy 99880/2025 [10.12.2025 [WP(C)/23109/2025 |7 U
A. K.
30 |l eanTy 99881/2025 [10.12.2025 WP (C)/22620/2025 |7 U
A. K.
31 [ iy 99882/2025 [10.12.2025 WP (C)/22642/2025 |7 U
A. K.
32 [Ty 99883/2025 [10.12.2025 [WP(C)/22972/2025 |7 U
A. K.
33 O HANTY 99884/2025 |10.12.2025 |WP(C)/22988/2025 |7 U
A. K.
34 [ aanTy 99885/2025 |10.12.2025 WP (C)/23028/2025 |7 U
|35 |SARAT DASH [99887/2025 |10.12.2025 |ABLAPL/13379/2025]7 | S
136 |NC SINHA 199888/2025 [10.12.2025 |ABLAPL/9255/2025 |10 | c |
5.00.3%5
37 |SURENDRA DAS |99889/2025 [10.12.2025 |WP(C)/32326/2025 |7 PAPER U
LESS
SUBHALATA
38 | yanamsyy 9989072025 |10.12.2025 |BLAPL/11691/2025 |7 U
39 a0 KOMER 99892/2025 110.12.2025  |cRLMC/5169/2025 |7 U
40 gig?J KUMAR 199893/2025 [10.12.2025 |ABLAPL/9839/2025 |7 U
a1 [PANO9 KUMAR Ho9894/2025 [10.12.2025 W (C)/33427/2025 |7 U
ap |[JYOTI RANIAN99506/2025 10.12.2025 |ABLAPL/13776/2025 7 U
NAYAK
a3 |[JYOTT RANJIAN|94597/2025 110.12.2025 |ABLAPL/13762/2025 |7 U
NAYAK
JYOTI RANJAN
44k 99898/2025 [10.12.2025 WP (C)/31748/2025 |7 U
g5 |[JYOTI RANJAN|49609,2025 |10.12.2025 |ABLAPL/13777/2025 7 U
NAYAK
|46 |P K MUDULI |99909/2025 [10.12.2025 [WP(C)/24403/2023 |10 | u |
|47 |N C SINHA  [99911/2025 |10.12.2025 |0JC/7588/1998 0 | v |
|48 |S S BISWAL [99912/2025 |10.12.2025 |ABLAPL/490/2020 |10 | c |
|49 |B R SENAPATI |[99913/2025 [10.12.2025 |[WP(C)/10612/2004 |10 | v |
SIDHARTHA
‘50 I SHRA ‘99914/2025 ‘10.12.2025 ABLAPL/1988/2021 ‘10 ‘ ‘c ‘
51 |A SAHOO 199917/2025 [10.12.2025 |WP(C)/39504/2023 |10 | o
52 |R PRADHAN  [99919/2025 [10.12.2025 |[WP(C)/9605/2022 |10 | o
|53 |A MOHANTY  [99920/2025 |10.12.2025 |FAO/223/2021 0 | c |
54 |B DAS 199921/2025 [10.12.2025 |WP(C)/22531/2011 |10 | u |
|55 |A MOHANTY  [99922/2025 [10.12.2025 |FAO/572/2020 0 | c |




|56 |A K MOHANTY [99923/2025 [10.12.2025 |FAO/45/2020 0 | lc |
57 |R K BARIK  |99924/2025 [10.12.2025 |CONTC/4395/2020 |10 | v
58 |R K BARIK  |99925/2025 [10.12.2025 |CONTC/1958/2020 |10 | v
|59 |A K MOHANTY [99926/2025 |10.12.2025 |FA0O/20/2020 0| lc |
|60 |S MOHARANA [99927/2025 [10.12.2025 [WP(C)/33410/2025 |10 | lc |
61 |P K MOHANTY [99928/2025 |10.12.2025 |CRLMC/2430/2024 |10 | o |
‘62 giichNDAN ‘99930/2025 ‘10.12.2025 ABLAPL/13362/2025‘10 ‘ U ‘
163 M NAYAK 199931/2025 [10.12.2025 |WP(C)/34559/2025 |10 | c |
|64 M R ROUTRAY [99932/2025 [10.12.2025 |[WP(C)/32881/2025 |10 | c |
65 M R ROUTRAY [99933/2025 [10.12.2025 |[WP(C)/32462/2025 |10 | c |
66 |R K SAHOO  [99934/2025 [10.12.2025 |CRLMC/5132/2025 |10 | u |
67 M R ROUTRAY [99935/2025 [10.12.2025 |[WP(C)/32311/2025 |10 | i |
|68 |A MOHANTY  |99936/2025 |10.12.2025 |CRLLP/43/2025 10 | u |
69 M R ROUTRAY [99937/2025 |10.12.2025 |[WP(C)/32315/2025 |10 | i |
70 M R ROUTRAY [99938/2025 [10.12.2025 |[WP(C)/33338/2025 |10 | i |
71 |P K SINGH  |99939/2025 |10.12.2025 |TRP(C)/154/2025 |10 | u |
72 |J P KAR 199940/2025 [10.12.2025 WP (C)/13184/2025 |10 | u |
73 M R ROUTRAY [99941/2025 |10.12.2025 |[WP(C)/32421/2025 |10 | i |
|74 |B BEHERA 199942/2025 [10.12.2025 WP (C)/34434/2025 |10 | i |
75 |R K SAHOO  [99943/2025 |10.12.2025 |CRLMC/5132/2025 |10 | u |
76 M R ROUTRAY [99944/2025 [10.12.2025 [WP(C)/33336/2025 |10 | i |
77 M R ROUTRAY [99945/2025 |10.12.2025 [WP(C)/32466/2025 |10 | i |
78 |R K SAHOO  [99946/2025 |10.12.2025 |ABLAPL/13723/2025/10 | U |
179 |M R ROUTRAY [99947/2025 |10.12.2025 |WP(C)/32468/2025 |10 | i |
180 |R K SAHOO  [99948/2025 |10.12.2025 |CRLMC/5132/2025 |10 | U |
81 |A K BISWAL [99949/2025 |10.12.2025 |WP(C)/24794/2025 |10 | i |
|82 |P BEHERA 199950/2025 [10.12.2025 WP (C)/33931/2025 |10 | U |
183 |P K JENA 199951/2025 [10.12.2025 |CRLREV/280/2025 |10 | U |
|84 |M R ROUTRAY [99952/2025 [10.12.2025 |WP(C)/33309/2025 |10 | i |
185 |p K DAS 199953/2025 [10.12.2025 WP (C)/30729/2025 |10 | U |
186 |M R ROUTRAY [99954/2025 [10.12.2025 |WP(C)/32900/2025 |10 | i |
187 |M R ROUTRAY [99955/2025 [10.12.2025 [WP(C)/33341/2025 |10 | i |
‘88 géu?éAY ‘99957/2025 ‘10.12.2025 WP (C) /33383/2025 ‘10 ’ ’c ’
189 |K.SAHOO 199958/2025 [10.12.2025 |CRLLP/14/2025 0 | c |
90 M R ROUTRAY [99959/2025 [10.12.2025 [WP(C)/33345/2025 |10 | lc |
91 |A K ROUT 199960/2025 [10.12.2025 WP (C)/34893/2025 |10 | v
92 M R ROUTRAY [99961/2025 [10.12.2025 |[WP(C)/33359/2025 |10 | c |
93 géu?éAY 99962/2025 |10.12.2025 [WP(C)/33328/2025 |10 c

194 M R ROUTRAY [99965/2025 [10.12.2025 [WP(C)/33353/2025 |10 | i |

SIBADUTTA
95 |RAMAPRASAD [99966/2025 |10.12.2025 |RVWPET/250/2025 10 C
MISHRA




196 |A.MOHANTY  [99969/2025 [10.12.2025 |CMP/1913/2025 0 | lc |
‘97 Ty ‘99971/2025 ‘10.12.2025 WP (C) /33386/2025 ‘10 ‘ ‘c ‘
198 |P.K.JENA 199972/2025 [10.12.2025 |CMP/1131/2025 0 | lc |
99 |S.K.BISWAL |99975/2025 [10.12.2025 |CMP/1283/2025 0 | lc |
‘100 Ty ‘99976/2025 ‘10.12.2025 WP (C) /33354/2025 ‘10 ‘ ‘c ‘
1101 |[SK AHESAN  [99977/2025 (10.12.2025 |ABLAPL/13668/2025 10 | ic |
1102 [P MOHANTY  [99979/2025 [10.12.2025 |[WP(C)/34811/2025 |10 | lc |
1103 |[P K MOHANTY [99980/2025 |10.12.2025 |ABLAPL/13673/2025[10 | c |
1104 |T. K. SWAIN [99981/2025 [10.12.2025 [WP(C)/33031/2025 |10 | c |
1105 |J SAHOO 199982/2025 [10.12.2025 |WP(C)/34852/2025 |10 | c |
106 |[P.K.BARIK  |99983/2025 |10.12.2025 |CMP/536/2025 0 | c |
1107 [ULLASH DAS [99984/2025 [10.12.2025 |ABLAPL/13674/2025/10 | c |
108 |T. K. SWAIN [99985/2025 |10.12.2025 |WP(C)/33036/2025 [10 | c |
1109 |K.SAHOO 199986/2025 [10.12.2025 |CRLLP/59/2025 10 | c |
110 N C SINHA  [99987/2025 [10.12.2025 |WP(C)/34865/2023 |10 | c |
111 |T. K. SWAIN [99989/2025 |10.12.2025 |WP(C)/33089/2025 [10 | c |
112 |P.K.MOHANTY [99990/2025 |10.12.2025 |ABLAPL/13657/2025[10 | c |
‘113 ﬁéu?ﬁAy ‘99992/2025 ‘10.12.2025 WP (C) /33347/2025 ‘10 ’ ’c ’
114 A K NAYAK  [99993/2025 [10.12.2025 |ABLAPL/13678/2025/10 | c |
115 |D K MOHANTY [99994/2025 |10.12.2025 |WP(C)/33743/2025 [10 | c |
‘116 géu?ﬁAY ‘99996/2025 ‘10.12.2025 WP (C) /33769/2025 ‘10 ’ ’c ’
1117 |D P CHUL 199998/2025 [10.12.2025 |[WP(C)/20789/2015 |10 | c |
1118 |B.N.SHADANGI [99999/2025 |10.12.2025 |ABLAPL/13661/2025[10 | c |
1119 |B BEHERA 1100000/2025(10.12.2025 |ABLAPL/13632/202510 | c |
1120 D P CHULI  |100003/2025|10.12.2025 |0JC/15077/1996 |10 | lc |
121 |P K NAYAK  |100004/2025|10.12.2025 |ABLAPL/13638/2025[10 | c |
122 |B.K.NAYAK  |100005/2025|10.12.2025 |ABLAPL/11560/2025[10 | c |
1123 |D.SAMAL 1100007/2025(10.12.2025 |ABLAPL/11640/2025/10 | c |
124 R.K.BARIK  |100010/2025|10.12.2025 |ABLAPL/11654/2025[10 | c |
125 |P K MISHRA |100017/2025|10.12.2025 |ABLAPL/13648/2025[10 | c |
1126 |S. SAMAL 1100025/2025(10.12.2025 WP (C)/34688/2025 |10 | c |
1127 |S. SAMAL 1100026/2025(10.12.2025 WP (C)/34821/2025 |10 | c |
‘128 Uy ‘100027/2025‘10.12.2025 WP (C) /31343/2025 ‘10 ’ ‘c ‘
129 |B. K. SWAIN |100030/2025|10.12.2025 |WP(C)/20090/2024 [10 | c |
130 |B. K. SWAIN |100032/2025|10.12.2025 |WP(C)/20089/2024 |10 | c |
1131 [B. K. SWAIN [100034/2025(10.12.2025 [WP(C)/20087/2024 |10 | c |
‘132 Uy ‘100040/2025‘10.12.2025 WP (C) /33908/2025 ‘10 ’ ‘c ‘
1133 |R K SAHU 1100062/2025(10.12.2025 WP (C)/21245/2017 |7 | v |
1134 L D KABI 1100063/2025(10.12.2025 |[Wp(C)/7775/2011 |10 | | |




1135 B K DALEI  |100064/2025|10.12.2025 |[WP(C)/13037/2018 |10 | | |
1136 B K DALEI  |100065/2025(10.12.2025 |[WP(C)/13550/2017 [10 | | |
137 |[B K DALEI  |100066/2025|10.12.2025 |WP(C)/13549/2017 [10 | | |
1138 B K DALEI  |100067/2025(10.12.2025 |[WP(C)/13038/2018 |10 | | |
1139 |[H K PATRA  |100068/2025|10.12.2025 |ABLAPL/19274/2019|7 | |
1140 |S BEHERA 1100069/2025(10.12.2025 |[WP(C)/10819/2022 |10 | v
141 |A K BISWAL |100070/2025|10.12.2025 |MACA/355/2019 0 | v |
142 |A K BISWAL |100071/2025|10.12.2025 |MACA/352/2019 0 | v
1143 |A K BISWAL |100072/2025|10.12.2025 |MACA/353/2019 0 | v |
1144 |K RATH 1100073/2025(10.12.2025 |RSA/9/2011 0 | v |
1145 |K RATH 1100074/2025(10.12.2025 |RSA/9/2011 0 | v |
1146 K RATH 1100075/2025(10.12.2025 |RSA/9/2011 0 | v |
1147 |D SWAIN 1100076/2025(10.12.2025 [WP(C)/8346/2012 |10 | S
1148 |D SWAIN 1100077/2025(10.12.2025 |[WP(C)/7204/2015 |10 | oo
149 B P TANGA  |100078/2025|10.12.2025 |WP(C)/34291/2025 |10 | c |
1150 |D SWAIN 1100079/2025(10.12.2025 [WP(C)/22375/2016 |10 | oo
|151 |PARAMANANDA [100081/2025|10.12.2025 |WP(C)/4906/2023 |10 | v
152 |P K LENKA  |100082/2025|10.12.2025 |CONTC/3195/2025 |10 | c |
153 |PARAMANANDA |100083/2025|10.12.2025 |WP(C)/4906/2023 |10 | SR
1154 |Y DAs 1100084/2025(10.12.2025 [WP(C)/10078/2016 |10 | c |
1155 R K SAHU 1100085/2025(10.12.2025 |CMP/629/2024 10 | o |
1156 [B DAS 1100086/2025(10.12.2025 |SA/321/1948 |7 | SR
157 |R C MUDULI |100087/2025|10.12.2025 |WP(C)/26650/2025 [10 | c |
158 |[B P TANGA  |100088/2025|10.12.2025 |WP(C)/34289/2025 [10 | c |
159 |[R K BARIK  |100089/2025|10.12.2025 |WP(C)/30204/2025 [10 | c |
1160 |[K SAHOO 1100090/2025(10.12.2025 |WP(C)/12865/2025 |7 | SR
161 BISWAMITRA [100091/2025(10.12.2025 |[CRLMC/5222/2025 |10 | CHEN
1162 |J P KAR 1100092/2025[10.12.2025 [WP(C)/35152/2025 |10 | o
1163 R K MALLICK |100093/2025|10.12.2025 |ABLAPL/11743/2025[10 | N
1164 [P K SWAIN  |100094/2025(10.12.2025 |[WP(C)/33714/2025 |10 | v |
1165 |G SAHOO 1100095/2025(10.12.2025 |ABLAPL/7683/2025 |10 | oo
1166 |G C BARIK  |100096/2025(10.12.2025 |WPCRL/120/2025 |10 | u |
167 BISWAMITRA |100097/2025|10.12.2025 |CRLMC/4704/2025 |10 | oo
1168 R K NAYAK  |100098/2025|10.12.2025 |WP(C)/11061/2025 |10 | u |
1169 B MOHANTY  [100099/2025|10.12.2025 |ABLAPL/13555/2025(10 | o
1170 R K BARIK  |100100/2025(10.12.2025 |[WP(C)/33742/2025 |10 | v |
1171 |J SAHOO 100101/2025(10.12.2025 |RPFAM/379/2025 |10 | v |
1172 |J SAHOO 1100102/2025(10.12.2025 |RPFAM/185/2025 |10 | v |

|Total

11636

NIC




